@ Whritten Answers APRIL 28,1993 WhritenAnswers 100
(Transiation) (Enghst]
Slaughter-House Near Barellly Airport Assistance o Alicttees of Land under
Land Celling Programme
6896 SHRI SANTOSH KUMAR
GANGWAR Will the PRIME MINISTER be 6897 SHRIPRAKASHV PATIL Willthe
pleasedtostate PRIME MINISTER be pleasedtostate

(a) whetherthe slaughter-housein Bareilly,
Uttar Pradesh 1s situated near the Arr force
aerodrome which 16 of strategic importance,

(b)# s0, the distance betweenthese two
places

(c) whether a large number of birds hover
overthe slaughter -house,

(d)ywhetherthe actvibies of this aerodrome
are bemng adversely affected as result thereof;
and

(e):f so, the action taken by the Govern-
mentin this regard?

THEMINISTER OF STATE INTHE MIN-
ISTRY OF DEFENCE(SHRIMALLIKARJUN)
(a)and(b) Aslaughterhouse slocated appron-
mately 4 kms from Ar Force arfied in
Bareilly

(c) Yes, Sir
(d) Yes, Sir

(@) Mirustry of Defence/Awr Hgrs had taken
up the matter with the Government of Uttar
Pradeshfor shiftingthe slaughter house at least
10 Kms away fromthe IAF airfeld, Baredly On
rapeated requests, Bareilly Nagar Mahapaike
costucred amodern siaughterhouse 11 Kms
awayfromthe anhedin 1978 Due tovanous
courtcases, the selaughter house could notso
far be shifted to the new site The latest SLP
cameupfor admission inthe Supreme Courton
26 3 1983 and has since been dismissed

{a) whetherthe aliotees of land under the

. landceiiing programme are prowded any assis-

tance under the programme sponsoredby the
UnionGovemnment.

{b)itso, the details thereaf, and

{c) the amount of assistance provided to
Maharashira underthe above programme?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF RURAL DEVELOPMENT (DE-
PARTMENT OF RURAL
DEVELOIPMENT)(SHRI RAMESHWAR
THAKUR) (a) A Centrally Sponsored
Programme of Financial Assistance tothe As-
signees of celing Surplus Land was imple-
mented by this Ministry tilithe years 1992-93
However, the National Development Council
decded totranster the schemetothe States
Thus, atoken allocatonforthe currentyear has
beenmade

{b) Underthe Cantrally Sponsored Scheme
assistance by way of grants was given to the
assignees of cething surplus land atthe rate of
Rs 2, 500per hectare forboth productionand
consumphonneeds Andthe expenditurethereon
was shared equally between the Government at
the Centreand States

(c) Rupees 854 43 lakhs assistance was
prowdedto Maharashtratii31 3 1923

Schemefor Non-Government
Ovgenisations for Andhdra Pradesh

6808 SHRIRAMAKRISHNAKONTHALA
Wil the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION be





